
303       Special [RAJYA SABHA] Mentions     304 
 

Plight of Kashmiri    Pandits in Jamnui 

Camps 

SHRI SUBRAMANIAN SWAMY (Uttar 
Pradesh): Madam, I wish to raise a matter 
about some forgotten people wiio were 
originally exploited by communal parties in 
this country and having utilized them for 
propaganda purposes, they have abandoned 
them. So, it has, become my duty not to allow 
them to be forgotten. I am referring to the 
three hundred thousand Kashmiri pandits who 
are living in aweful conditions in Jamirau and 
in some  other places. 

These three hundred thousand Kashmiri 
pandits were driven out from the Valley in 
Kashmir in what is perhaps one   of   the   
most   tragic    examples      of 
"ethnic cleansing", which is now the modem 
word, the new word, that is being used and, 
except for some noises being made by some 
communal parties,, these people have now 
been forgotten. The conditions of life, from 
what has been    described   to   me   by   those   
living in Jammu today, by  a  Kashmiri  
pandit, 

are so terrible that the death rate in these 
camps is three times .he national, average. 
This is a shame on us because they, after ail, 
represent a minority which has to be specially 
defended in a secular State. 

I, of course, would like to assert on their 
behalf that these three hundred thousand 
Kashmiri pandits have every right to go back 
to the Valley and conditions should be created 
for their going back. In the event the Govern-
ment is not able to provide security for them to 
go back voluntarily, in my opinion, a district 
should be created in the Valley in which only 
the Kashmiri pandits should be settled and the 
Army should provide protection to them and 
they should also maintain the district 
boundaries from attacks by terrorist forces. 

So, I would like the Government not to 
forget these people and to take immediate 
steps for their protection and for their   return   
to   the Valley. 

Assault   on   Journalists  and    Intellectuals 
by police in Assam 

SHRI       BHADRESHWAR    GOHAJN 
(Assam): Madam, with a very heavy 
heart, I want to draw the attention of 
the Government about the fascist acivi- 
ties of thg present State Government of 
Assam, that the Assam Government has 
buried all forms of democratic and 
civilised norms in order to meet its 
narrow and autocratic ends. Law abiding 
and civilised citizens are not in a posi 
tion to live peacefully in it. This 
madness of the State Government has 
compelled me to raise this in the House 
tnrough    this   Special   Mention. 

Madam, recently, the printer, tie publisher 
and the editor of a vernacular weekly in Assam 
were arrested by the police under TADA. The 
offence against them was that they have 
published an article vividly about a fake 
encounter wherein a top-ranking functionary 
of the banned ULFA was killed by the police 
and the paramilitary forces. to' order   to-   
discuss the   matter,   the   senior 

 

SHRI SUNIL BASU RAY (West Bengal): 
1 wish to associate myself with this. 
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journaliste, editors and academicians of the 
State collected themselves in the Press. Club 
of Guwahati on the 14th February, and in that 
the police has forcefully arrested one 
journalist of a local venaculai daily for 
reasons best known  to the   Government. 

SHRI   BHADRESWAR   GOHAN:   The 

shocking and the horror part of the fascist 
activities of the State agencies of the 
Government of Assam occurred on die 20th of 
February at the same Press Club of Guwahati 
wherein the journalists of Assam and the 
intellectuals have gathered toegther to take out 
a peaceful procession to the Raj Bhawan to 
submit a memorandum demanding the release 
of the detained journalists, and repeal of the 
TADA and other black laws. The Police and 
the CRPF entered in a preplanned way and 
ruthlessly lathicharged oi: the peaceful and 
unprovoked journalists and intellectuals and 
academicians. In the lathicharge, Mr. D. N. 
Bed-baruah. Editor, the Sentinel', a local 
English daily, Dr. Hiren Gohain, former Head 
of the Department of English, Guwahati 
University and an internationally recognised 
intellectual from the North-East, Mr. Prafulla 
Baruah, editor of an Assamese daily, the 
'Dainik Assam' Mr. Arupa Baruah, editor of a 
vernacular weekly, Dr. M. S Prabakar. the 
Guwahati Correspondent of 'the Hindu', and 
many other were seriously injured, and many 
of them are in the hospital. 

Madam, anyone who opposes the 
Government in Assam is being scuttled, and 
now the target is the journalists and the press. 

Madam, I hereby demand a statement from 
the Home Minister on the matter, and the 
freedom of speech and expression and the 
independence of the Fourth Estate should be 
restored in Assam and the detained journalists 
should be released   forthwith. 

SHRI TARA CHARAN MAZUMDAR 
(Assam): Madam, I want to associate 
myself........  

THE       VICE-CHAIRMAN (SHRI- 
MATI       SUSHMA       SWARAJ):     You 
want to associate? Your association will be 
recorded. Or you want to express something? 

SHRI TARA CHARAN MAZUMDAR: I 
am just supporting my friend, Mr. 
Bhadreswar Gohain because I know some   of  
the  facts. 

THE       VICE-CHAIRMAN (SHRI- 
MATI SUSHMA SWARAJ): Just conclude    
in   one   minute. 

SHRI TARA CHARAN MAZUMDAR: 
Just in one minute? Let me try. Madam, what 
is happening in Assam is a blatant violation of 
the Constitutional and Fundamental Rights. 
Now, the incident of 20th February is simply 
painful The persons who assembled there 
were the leaders, of the society. They were 
intellectuals, journalists and lawyers. They 
did not have any affiliation to any particular 
political party. And what were they doing? 
They were just going to the Government 
House to submit a memorandum which is per-
fectly a constitutional light. Now, the Police 
abruptly went inside the Press Club and 
started beating them right and left. Now this is 
a position which is emerging in a so-called 
democratic country. 

THE       VICE-CHAIRMAN (SHRI- 
MATI SUSHMA SWARAJ): This has been 
told by Mr. Bhadreswar. If you want   to   add   
anything   new,   you  add. 

SHRI TARA CHARAN MAZUMDAR: 
Now, I want to add one thing. Now   the 
entire   Administration  is left to 
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the police and to the paramilitary forces. And 

these people are not accountable to anybody. 

When there was an incident like that, at least, 

there should, have been some enquiry. These 

people are not accountable to anybody, they 

are doing anything and everything of this sort. 

What I want is a high-level enquiry into the 

matter by| the Government. That I demand. 

Telecasting     of       Pakistan       Television 

through   Star   channel   and   its   anti-

India propaganda 

 

 


